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HIGH COURT OF DELHI: NEW DELHI

INSTITUTION, DISPOSAL AND PENDENCY OF IPR AND NON-IPR COMMERCIAL CASES

BEFORE COMMERCIAL DIVISION DURING THE MONTH OF JUNE, 2026

COMMERCIAL CASES (IPR)
E

COMMERCIAL DIVISION I ON Of.06.26

CATEGORIES OF CASES

CIVIL SUITS (COMM)

CIVIL ORIGINAL (COMM-IPD-TM)

CIVIL ORIGINAL (COMM-IPD-CR)

CiVIL APPEAL (COMM-IPD-GI)

CIVIL APPEAL (COMM-IPD-PAT)

CIVIL APPEAL (COMM-IPD-PV)

CIVIL APPEAL (COMM-IPD-TM)

CIVIL APPEAL (COMM-IPD-CR)

CIVIL ORIGINAL (COMM-IPD-PAT)

CIVIL ORIGINAL (COMM-IPD-PV)

CIVIL ORIGINAL (COMM-IPD-GI)

TOTAL

COMMERCIAL CASES (NON-IPR)
L

COMMERCIAL DIVISION ; ON 01.06.26

CATEGORIES OF CASES

CIVIL SUITS (COMM)

ORIGINAL MISC. PET. (1) (COMM)

ORIGINAL MISC. PET. (T) (COMM)

ORIGINAL MISC. PET. (J) (COMM)

ORIGINAL MISC. PET. (E) (COMM)

ORIGINAL MISC. PET. (COMM)

ORIGINAL MISC. PET. (ENF.) (COMM)

ORIGINAL MISC. PET. (EFA) (COMM)

ARBITRATION APPEAL (COMM)

ORIGINAL MISC. PETITIONS (MISC.) (COMM)

COUNTER CLAIMS (COMM)

CIVIL SUITS (COMM) (INFRA)

TOTAL

2955
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